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MINISTRY OF ENVIRONMENT AND FORESTS 

NOTIFICATION 

New Delhi, the 26th July, 2013 

“ 

8.0. 2287(E).— In exercisc of the powers conferred by clause (b) of sub-section (1) of section 12 and section 13 of the 
Environment (Protection) Act, 1986 (29 of 1986) read with rule 10 of the Environment (Protection) Rules, 1986, the Central 
Government hereby makes the following further amendments in the notification of the Government of India in the Ministry 
of Environment and Forests, number S.0. 1 174(E), dated the I8th July, 2007, namely :— 

In the Table appended to the said notification,— 

(a) for serial number 66 and entries relating thereto, the following serial number and entries shall be substituted, 
namely :— 

1) (2) 3) (4) 
"66 | M/s J.M. EnviroLab Pvt. Ltd., (1) Mr. Rajkumar Yadav 

1% & 2" Floor, SCO-16, Sector- | (2) Mr. Niranjan Mathur 96 .07.2013 
10A, Gurgaon - 122001 (3) Mr. Rajkumar Yadav to . 
(Haryana). Q5.07.2018"; 
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(b} after serial number 108 and entries relating thereto, the following serial numbers 
and entries shall be inserted, namely :- 

1) (2) (3) (4) 
"109| M/s Aqua Designs India (1) Ms. R. Vijaya 

Private Limited, (2) Mr. P. Prabakaran 26 .07.2013 
( Laboratory Services (3) Mr. S. Kanagasabai to 
Division) No.9, Jayanthi 25.07. 2018 
Nagar Extension, Off: 200 . 
Feet Road, Kolathur, Chennai 
- 600099 
(Tamil Nadu) 

110 | M/s SMS Labs Services (1) Mr. R. Ramar 
Private Limited., No. 39/6, (2) Mr. G. Madhanagopal 96.07.2013 
Thiruvallur High Road, (3) Mr. T. Rooso + to 
Puduchatram Post, 25 .07.2018 ", 
Thirumazhisai Via, 
Poonamallee TK, Chennai — 
600124 (Tamil Nadu) 

[FNo. Q-15018/23/2013-CPW] 

Dr. RASHID HASAN, Advisor 

Note.— > 

CThe principa! notification was published in the Gazette of India, Extraordinary vide number 
S.0. 1174 (E), dated the 18™ July, 2007 and subsequently amended vide notification 
numbers S.0. 1539 (E), dated the 13 September, 2007, S.0.1811(E), dated the 24 
October, 2007, $.0.55(E), dated 9™ January, 2008, S.0.428(E), dated the 4 ™ March, 2008, 
5.0.865(E) dated the 11™ April, 2008, 5.0.1894(E) dated the 31 July,2008, S.0.2728(E) 
dated the 25 ™ November, 2008, S.0.1356(E) dated the 27 ™ May, 2009, S.0.1802(E) 
dated the 22nd July, 2009, S.0.2399(E), dated the 18" September, 2009, S.0.3122(E), 
dated the 7" December, 2009, S.0.3123(E), dated the 7" December, 2009, 
S.0.No.142(E), dated the 21% January, 2010, S.0.619(E), 19" March, 2010, S.0.1662(E) 
dated- the 13" July,2010, S.0.2390(E), dated the 30" September, 2010, S.0.2904(E), 
dated the 8™ December, 2010, S.0.181(E), dated the 28" January, 2011, S.0. 692(E), 
dated the 5™ April, 2011, 5.0.1537(E), dated the 6™ July,2011 , 5.0.1754(E), dated the 
28" July,2011 S.0.2609 (E) dated the 22nd November, 2011, 5.0.264 (E), dated the 13 
February, 2012, S.0.1150(E), dated the 22nd May, 2012, S.0.2039(E), dated the 5% 
September,2012, S.0. 2802(E) dated the 27 November, 2012, S.0. 2850(E), dated the 7 

December, 2012, S.0. 592 (E), dated the 8™ March, 2013 and S.0.945(E), dated the 8% 
April, 2013. . . 
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